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The otber parent desired that the 
exisHp.g Ceiling 01 B.s. 1,000 p.m. 
Ohould be raised to Rs. 1,500 p.m. for 
allowinj( exemption in school fee •. 

(c) II has been decided to continue 
for the present the existing income 
Ilmits. 
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Crimr Situalion in the Country 

Z173. Shrl Hart ... ChaDdra Matllar: 
Will th.' Minister of Hom. Atrail"S be 
plf'.«'d to .tat.: 

(a) whether any ~  ~ been 
made or the crime situation in the 
country in general and in the Union 
Territorie!! in particular; 

(b) whether Police force I. ~ 

quately equipped to meet the situa-
tion and II any deficiencies are fell, 
wbat those are; and 

(c) the steps Government propoa 
to take to improve the situation.? . 

The Deput, MiDister In the MIuIIt-
tri .. of HODIe Mal1'II (Shrl L: N. 
Mlshra); (a) to (c). A!! IRaln-
tenance of law and order and pollee 
administration are State l~  the 
crime situation Is reviewed perio4l-
cally by the State Governments and 
appropriate steps taken by them to 
remedy the deficiencies in their police 
forces and equipment and to keeop th. 
crime under control. 

A. regards Union Territor ies, the 
crime situation is reviewed periodical-
ly by the Administration.lUnion 
Territory Governments. The strength 
of police force and its equipmen: II!" 
aJso -reviewed ~) i i l . Senior 
pulice officers of the Government of 
India were deputed to Union Terri-
torie:o; of Manipur, Tripura, Goa, Daman 
and Diu. Pondichcrry and Dadra and 
Nagar Haveli, to study police set up 
and to recommpnd mea!ures fur im-
provement In Delhi. steps arc being 
taken to augment the strength of the 
police forc£' to make it mOTe l'fficient 
and beller equipped. It I. also pro-
posed to establish a Forensic Schmoe 
Laboratory in Delhi under the control 

of the C.B.I. 

T...,hlnr of Science ID Madhy. 
Prall..... 8choollo 

(Shrl Vidy. Charu Sbulla: 
I Shri A. S. Sural: 
: SUI I. P. 110tlsbl: 

2174. ~ Shrl Wadlwa: 
I ShrI ChantIak: 
L Sllrimati JIIlulmata: 

Will the Minisl.. of Mueali.. Ite 
pi ealed to sta Ie: 

(oj ~l  an inquiry hal beeII 

made with rellard to the JUPPI, '" 
e.:iWprnenl for the I.achinl( of science 
in the lIi&her Secondary Schools In 

Madhya Pradesh: 

(b) the number of Higher Secon-
dary Schools in Madhya Prade •• 




